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Petition(s) for Special Leave to Appeal (Cl) No(s).3595/ 2008

(From the judgenent and order dated 11/ 02/ 2008 inCRLMCNo. 3267/ 20014
of The HGHCOUR TOFKERALAATERNAKULAM
PREMKUMAR& ORS. Petitioner(s)
VER SUS
STATEOOKERALA Respondent ( s)
(Wth appl n(s) for stay, perm s sion to file additional docunments and office

report)

Date: 21/ 11/ 2008 This Petition was called on for hearing today.

CORAM
HONBL EM JUSTI CE S B. SINHA
HONBLEM JUSTI CECYRI ACJCSEPH

For Petitioner(s) M. K V. Vi swan ath an, Adv.
M. MGreesh Ku ma r , Adv.
M. Avijeet Kr. Lala, Adv.for
M. Vijay Ku ma r, Adv.

For Respondent (s) M. P.V. Dinesh, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Heard | earned counsel for the parties.

Orders reserved.

(Parveen Kr. Chaw a) (Push ap Lata Bha rdwaj)
Court Master Court Master



